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at Calcutta toad the sa e as re* 
istered and  brouht to Ah ed- 
nafer at the exense of Hindustan 
Motors.

(iii) The Contioller ot his office 
roo anelled ith lyood and 
sunica and added one ore toilet 
roo to the already existin one, 
ith the oney havin been sent 
out of local urchase rant.

(iv) T o assener cars under
oin trials in CIV Ah ednaar 
ere used to serve the ersonal in
terests of the Controller, esecially 
hen he as in hosital in une.

(c)   The alleations ade in the 
reresentation are under exaination.

roosal for Ther al oer Unit* 
at Kutch

101. SHRI . . AEKWAD Will 
the Minister of ENER  be leased 
to state

(a) hether the ujarat Electricity 
Board had roosed a sche e for in
stallation of to ther al eneratin 
units of 5 MW each at Kutch in 
ujarat

(b) hether on techno-econoic
considerations, the ujarat Electricity 
Board as advised to exaine the fea
sibility  of installin  the roosed 
oer station at Kandla instead of 
Kutch

Cc) if so, hether the Board has 
subitted a revised roosal and

(d) if yes the details thereof

THE MINISTER  O  ENER  
(SHRI . RAMACHANDRAN) (a)
and b). es, Sir*

() No, Sir.

*> uestion does no* arise.

Release of the il reat 
a Mer

1015.  SHRI KACHARULAL HEM- 
RAJ JAIN Will the Minister of IN
ORMATION AND BROADCASTIN 
be leased to state

(a) hether the fil The reat 
a bler roduced by Shri C. B. K. 
Shastri a fil roducer of  Bo bay 
fil industry is oin to be screened 
after ettin its clearance fro the 
il Censor Board

(b) hether this fil is not vular 
in na e only but is in fact obscene 
and isleadin for the future ene
ration

(c> hether the Ministry has re
ceived  any  infor ation  in this 
reard and if so, the details thereof 
and it not hether the Ministry are 
reared t0 a oint a arlia entary 
Co ittee and et an enuiry con
ducted into it before it is distributed 
for screenin and the ti e by hich 
this co ittee ill be a ointed 
and

(d)  hether keein in vie the 
rodyis, dacoities, unsocial  ele
ents, eve-teasin in the country at 
resent, it is essential to conduct a 
serious enuiry) into it and if so, 
hether a stateent in this reard 
ill be laid on the Table of the 
House

THE MINISTER O IN ORMA
TION AND BROADCASTIN (SHRI 
L. K. ADVANI) (a) The fil The 
reat a bler11 hich as  ranted 
'A certificate ith cuts on 15--1979, 
has already been released.

(b)  to (d). The Board of il 
Censors are reuired under the ro
visions of the Cine atorah Act 
and the uidelines issued to the to 
ensure that hu an sensibilities are not 
offended by vularity, obscenity and 
deravity. Scenes considered objec
tionable in  ter  of the uidelines 
ere deleted by the Board before 
certification of the fil.




